f1 TEM NO 47 REG STRAR COURT. 1 SECTION 11

SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (Crl.) No(s). 6269/2015
STATE OF UTTAR PRADESH THR. PRI NCI PAL
SECRETARY, HOVE DEPARTMENT  Petitioner(s)
VERSUS
HOSHI YAR SI NGH Respondent ( s)
(Wth appln. (s) for exenption fromfiling OT.)
W TH
SLP(Crl) No. 6868/2015
(Wth appln.(s) for exenption fromfiling O T. and appln.(s) for
c/delay in refiling SLP and O fice Report)
Date : 15/12/2016 This petition was called on for hearing today.
For Petitioner(s) Ms. Al shwarya Pat hak, Adv.
M. Ardhendunmaul i Kumar Prasad, Adv.

Apoor v Kur up, Adv.
For Respondent (s) M. Sudhir Naagar, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
SLP(Crl) No. 6269/2015
Sol e respondent has already filed counter affidavit.
SLP(Crl) No. 6868/2015
None appears for respondent no. 1 despite due service.

Respondent no. 2 has al r eady adopt ed counter af fidavit filed
by sole respondent in SLP(Crl) No. 6269/2015.
As such, process for listing bot h t he matters bef ore Honé&#39; bl e

Court as per rules.
( PAWAN DEV KOTWAL)
Regi strar



